
263 Written Answers MARCH 13. 1989 WTittBfJ AnSW9fS 264 

TION AND SUPPLIES IN THE MINISTRY 
OF DEFENCE (SHRI CHINTAMANI PANI-
GRAHl): (a) An all-India architectural com-
petition has been conducted to select an 
Architect/design for the Academy. The 
award of the Jury appointed by the Govern-
ment to do the selection, and the resu" of the 
competition, have been received. The se-
lected Architect will be responsible for pre-
paring a Detailed Project Report. Hydrologi-
cal and site studies have been completed. 

(b) The final design of the Academy will 
be prepared by the Architect to be selected 
in consultation with the concerned agencies. 

(c) 979 hectares of land has already 
bean handed overby the State Government. 
Acquisition of an additional 12.39 hectares is 
in progress. 

(d) No, Sir. The State Government have 
commenced work on two roads and one 
bridge. 

Allocation to Kerata for SCs/STs 

2399. SHRI VAKKOM PU-
RUSHOTHAMAN: Will the Mlnb1er of 
WELFARE be pleased to state: 

(a) the amount allocated to Kerala tor 
the development of Scheduled Cast(~s and 
Scheduled Tribes under t he Special Compo-
nent Plan and Tribal Sub-Plan durin~j 1he 
year 1988-89; 

(b) the amount already srent by the 
State Government and purposes for which 
the amount was spent; 

(c) the amount Which rerTl<;llned unutH 
ised; 

(d) whether the allocation would lapse 
rt ~ is not used whhin the prescribe~t. time 
limit; 

(e) if ~whetherthe State Government 
has sought the permission to spend the 
money for other purposes; and 

(f) if so, the response of the Union 
Government thereto? 

THE DEPUTY MINtSTER IN THE 
MINISTRY OF WELFARE (SHRIMATl 
SUMAn ORAON): (a) to (f). The information 
is being collected and will be laid on the 
Table of the House. 

Establishment of Separate Indian 
Tourist Service 

2400. SHAI VAKKOM PU-
RUSHOTHAMAN: Will the Uinisterof CIVIL 
AVIATION AND TOURISM be pleased to 
state: 

(a) whether there is a proposatto estab-
fish a separate Indian Tourist Service on the 
lines of other All India Services; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL ,AVIATION AND 
TOURiSM (SHRI SHIVRAJ V. PATIL): (a) 
Yes, Sir. 

,b) The details are b;jlng worl-<ed out. 

Offer ot Technical Assi'Stance by ICAO 

2401. SHRI VAKKOM PU-
RUSl~(YrHAMAN' VillI thp. Mrnlsterof CIVIL 
AV' N AND TGUH~SM be pleased to 
st, il' 

(a) whether the internatIonal Civil Avia-
tion Organisation has off&red to give techni-
cal assIstance for improving navigational 
facilities at Indian Airports; 

(b) if so, the details thereof: and 




